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DELHI LEGISLATIVE ASSEMBLY SECRE'I‘AR]AT
BULLIETIN PART-11

(General information relating to legislative and other matters)
Wednesday. 11" September. 2003/ Bhadrapada 21. 1924(Saka)

No.: 271
DIETENTION :’\ND RELEASE t)lf MIEMBERS

The following message addressed to the Hon ble Speaker. Delhi Vidhan Sabha, Delhi. was received
from S.1L.0.. Tilak Marg. New Delhi: -

"1 have the honour to inform vou that Sha Shoaib Igbal. Hon ble Member of Legislative
Assembly. Delhi alongwith his supporters was detamed U/ZS 65 of Delhi Police Act, 1978 for
disobeying, the lawful direetion ol police at 12,50 PN on 09/09/2003.

He alongwith his supporters was released at 1,30 PM on the same dayv ic.
09/09/2003. ,_
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